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Proc. Dis. No. 41/Admn/2024, Dt.04.01.2024

District :: Medchal-Malkajgiri

Committee Members

Sri J. Vikram, FTS Judge (POCSO Court), Malkajgiri at Kushaiguda

Sri D. Kiran Kumar, Prl Senior Civil Judge, Malkajgiri at Kushaiguda

Sri M. Venkatesh, Advocate

Sri P. Srikanth, Junior Assistant (District System Administrator)




